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No.1492 of 1996. 	 Date of Order: 25-02-97. 

Present: Hon' ble Mr,Justjce 

Hon' ble Mr. M.S.Mukherjee Administrative Member, 

cJi BDIANJBAEU 

UNION OF INDIA & ORS, 

For the peti tioner: Mr.P.K,Ghosh, counsel, 

For the respondents: Mrs.K,Banerjee, counsel. 
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Both sides are present. 

Matter be listed for haring regarding 
admission on 3.7.97. Mrs.Banerjee,ld.counsei, appears 
for the Metro Rly. None for other respondents.. 

Order passed this day, shall be cnunicated 
by,  the petitioner to all other respondents who are not 
present to-day. 

Plain copy be given to the ld,counsel present. 

I (M.&Mukherjee) 
	

(A,K .Chatterj ee) 
Member(A) 
	

Vj ce-Ch ai rrnan 


